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THE MINISTER OF WATER RE-
SOURCES AND THE MINISTER OF
PARLIAMENTARY = AFFAIRS (SHRI

[RAJYA SABHA] - . -

Questions ser for 16

24th December, 1993
VIDYACHARAN SHUKLA) : (a) Year-
wise volume of water supphcd to Delhi
from Haryana is as given belaw.

Year Supplies from Haryana
@iy 1990-91 0.0068 BCM
(i) 1991-92 0.0067 BCM
(iii) 1992-93 0.0966 BCM
(lv) 1993-94 0.0386 BCM

" (upto 20-12-9 3)

(b) No, Sir.
(t) Does not arise.

TERM LOAN FOR CO-OPERATIVE
SUGAR FACTORIES IN
MAHARASHTRA

“330.. SHRI SUSHILKUMAR SAM-
BHAJIRAO SHINDE : Will the Minister
of FOOD be pleased to stale :

(a) wheher it is a fact that the Govein-
ment-of Maharashira has requested the
Central Government for sanctioning ¢f
term loan for the new cooperative sugm
factaries to be set-up .in the Maharashtra;

(b) if so, thc detalls thercnf

(L) what actmn Governmicnt propasc Ty
take in this regard 7

THE MINISTER ‘OF STATE GF THE
MINISTRY OF. FOOD (SHRI KALP
NATH RAD) : (a) and (b) Yes, Sir.
The Government of Maharashtra has re-
guested the Central Government to pre-
vail upon the  Financial institutions pof
new sugar factorjes.

(c) The Ministry has discussed
problem. with the financial
on 20-4-1993 . and again
8-10-1993. In these meelings, the Fmanclal
Institutions have stated their policy that all |

1hls

institulmnn

RESOURCE CRUNCH AFFECTING
HIGHER EDUCATIUN
¥351. SHRIMATI KAMLA SINHA -
Will the Minister of HUMAN RESQURCE
DEVELOPMENT be pleased io state :

(a) whether it is a fact that the resourcs
crunch is adversely affecting the financing
of higher educaton even in the Central
Universities;

(b) whether it is also a fact that the
Central Universities have been asked (o
‘Benerdle their own resources resulting in
the commercialisation' "of higher -educe-
tion ; and .

(¢) if so, what repercussions such pot«
cies will have on liberal education in the
humanities and on higher education for
women' ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH) : (a) to (c) Central"
Universities aje set up by the Acts of
Parliament and their entire development
and mainlenance expenditure is met by the
Government through UGC. However,
IGNOU recgives grants directly from
.Govcrnmcnt of India, In case of State
Unjversities, the maintenace grants aie
|fu,.ly provided by the respective State

Governments, UGC only provides develop-
‘mt:m grants to the State Universities, in
accordance with

the prescribed normns,

overdues of earlier loans sancticned 1o co- i and that too only for a part of their re-
operative Sugar and Textile unils which | quirements. It is primarily the responsibi-
have been guaranteed by the State Govern- lity of the concerned State Government tc
ment, - should be cleared before fresh loan pruwde reasonable level of Plag and Non-.

appli¢at ons of cocpelativc sugar sector  Plaa gronts (o the Universities’ estabhshmf
could he processed. ' ’ by them.
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Non-Plan gmants  provided. ky the
Government t¢ UGC have been atéadily in-
crousing gurey the years: UGC has appointed
a Committes to evolve rational norms for
providing development and maintenance
grants to the Central Universities. Mean-
while, Chairman, UGC, has advised the
Central Universitios, Deemed Universities
and Delhi Colleges, in March, 1993, to
make offorts to reduce avoidable expen-
diturc and sugment internal income wher-
ever possible.

According to the information furnished
by UGC, paucity of funds may affect
somie hﬁ;umtﬂ activities of the insti-

[20 DEC. 1553)

tutions, but the basic facilities' are mot
likely to be affected. Howsver, it will not
lead to commescialisation .of higher edu-
cation.

DUAL POLICY FOR COTTON
FARMERS

*332. SHRI MENTAY PADMANA-

BHAM : Will the Minister of AGRICUL-
TURE be glasaed 4o state

(a) whether the currcat years cotlon

crop is Jikely to be greater than that of

(b) to what extent the colton growers’
imerest will ‘be kept in mind when the
isyne of price ‘s dncusw.‘l '

(c) wheher Government propose to for-
mulate 3 palicy or formula which will
allow ‘the cottan farmers to aim for only
the imternational markel;

(d) if -s0, whether Goveinmen! propose
to frame -a- dudl policy for cotton farmers
which woald include cotton ‘crop exclo-
sively earmatked for.exporis; and-

(e) i s0, the details thereof 7

! abie Tevels: The requumnt for im}aﬂ,
! any, will depend upon the pmduelm for

THE MINISTER OF AURICULTUR.E
(SHRI ‘BALBAM JAKHAR) : (a) No, [
Sir."'Fse Colten -crop during - ‘l’”iﬂ ls‘
goings t&%mmmy?lms fhan tﬂlt ﬂuﬁng
1992-93. [
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{b) The Govprameni fives - meximum

weightage to the interest of cotton growers
while fixing its minimum support price.

(c) There is no such proposal under the
consideration of Government.

(d) and (e) Does not arise. -
RISE IN SUGAR PRICE

@ *333. DR. MURLI MAW
IOSHI

. NAUNIHAL DING-H

Will the Minister of FOGD be pleased 1o
state : o

(a) whether it is a fact tnat sugar price
is comtimiing to rise and is unlikely o
remajn under control unless adequate im-
posts are arranged if so, the reasoms there-
for;

(b) wheher it is also a fact that the
sugar produciion in the cauntry has’ cemsi-
derably detlined im the last four years; i
s0, the reasons thercfor; and

(c) what steps Gavemment have taken
to contain the rise in price of sUgar and for
increasing sugar production a the country
to avoid dmports ?

THE MINISTER OF STATE OF THE
MIMISTRY OF TOOD (SHRI KALP
NATH RAI) : (a) There has been mar-
ginsl rise in the price of sugar in rectnt
months. The Wholesale Price Index (Wm)
of suger which was 2009 for Angisl,
1993 romuined stable in September 93 at
200.9 and marginelly increased tp 203.2
for October, 93, The WPI ax on
27-11<1993 was 207.1. Steps are being
taken ‘to ‘maintain sugar prices 4l reasom-
if

the current sugar season  1993-5:
which firm indications will e avaflable’
February|March, 1934,

@"Pn‘mowly Statred Ql]ﬂihm Nﬁwﬂiﬁ
trabsferred from 20th December, 1993,
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